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Item No. 5 

 

List of Circulars/Guidelines issued  from  20th March, 2020 to 24th July, 2020 

Sl. No. Dept. Date Ref. No.  Brief description of Circular/Guidelines Issued 

1.  Life 3.202023.  IRDAI/Life/Cir/Misc/ 072/03/2020  Directions issued to all life insurers on Covid-19 global 
pandemic related. 

2.  Life 4.202004.  IRDAI/Life/Cir/Misc/ 078/04/2020  Further directions issued to all life insurers on Covid-
19 Global Pandemic related. 

3.  Life 4.202004.  IRDAI/Life/Cir/Misc/ 079/04/2020  Additional time allowed to insurers for filling regulatory 
returns. 

4.  Life 5.202009.  IRDAI/Life/Cir/Misc/ 411/05/2020  Additional grace period allowed to policyholders to pay 
premium up to 202031.05..  

5.  Life 5.202022.  IRDAI/Life/Cyclone Amphan/2020 Guidelines on settlement of life insurance claims to the 
victims of cyclone ‘Amphan’. 

6.  Life 6.202005.  IRDAI/Life/GDL/Misc/ 140/06/2020  Guidelines on settlement of life insurance claims to the 
victims of cyclone ‘Nisarga’. 

7.  Life 6.202029.  IRDAI/Life/Cir/Misc/ 165/06/2020  Timelines for submission of life operational returns through 
Business Analytics Project. 

8.  Life 10.7.2020 IRDAI/Life/Cir/Misc/187/07/2020 Group Credit Life Schemes- Modifications to align the 
coverage with the moratorium announced by Reserve 
Bank of India. 

9.  Actuarial 15.4.2020 
 

IRDAI/ACT/CIR/MISC/092/04/2020 
 

A circular issued to all life insurers on short-term group 
term insurance products. 

10.  Actuarial 7.7.2020 IRDAI/ACT/CIR/MISC/180/07/2020 Inviting expression of Interest to form panel of Actuaries. 

11.  CAD 8.4.2020 IRDAI/CA/CIR/MISC/086/04/2020 A circular issued on corporate agency matters of the PSBs 
that have merged w.e.f. 1st April 2020. 

12.  Non-Life 27.3.2020 IRDAI/NL/ORD/MOTP/075/03/2020 A press release, issued on Motor Third Party liability 
insurance, stating that insurers shall continue to charge 
the rates currently being charged from 1st April 2020 
onwards until further orders. 
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Sl. No. Dept. Date Ref. No.  Brief description of Circular/Guidelines Issued 

13.  Non-Life 2.4.2020 IRDAI/NL/CIR/MOT/079/04/2020 A circular issued on premium payment for renewal of 
motor third party insurance policies falling during lockdown 
period 25/03/2020 to 14/04/2020 due to COVID-19 
situation. 

14.  Non-Life 3.4.2020 IRDAI/NL/CIR/MOT/081/04/2020 A circular issued responding to the queries on premium 
payment for renewal of MPT insurance policies falling due 
during lockdown. 

15.  Non-Life 16.4.2020 IRDAI/NL/CIR/MOT/090/04/2020 A circular issued on premium payment for renewal of MTP 
insurance policies falling during lockdown period 
5/03/2020 to 03/05/2020 due to COVID-19 situation.. 

16.  Non-Life 22.5.2020 IRDAI/NL/CIR/MISC/123/05/2020 Guidelines issued on insurance claims of victims of 
cyclone ‘Amphan’ in parts of Odisha and west Bengal and 
other neighboring states. 

17.  Non-Life 8.6.2020 IRDA/NL/CIR/MISC/141/06/2020 Guidelines issued on insurance claims of victims of 
cyclone ‘Nisarga’ in the calamity affected districts. 

18.  Non-Life 8.6.2020 IRDAI/NL/CIR/MOT/144/06/2020 A master circular issued on recent developments in motor 
insurance products. 

19.  Non-Life 8.6.2020 

 

IRDAI/NL/CIR/MOT/143/06/2020 

 

A circular issued on withdrawal of long-term package 
covers offering both motor third party insurance and own 
damage insurance for three years or five years. 

20.  Non-Life 08.07.2020 IRDAI/NL/78/2020-21 Guidance note to all insurers on various business related 
issues in view of Covid-19 situation. 

21.  F&A 23.3.2020 IRDA/F&A/CIR/2019-20/481 On meeting of board of insures which may be held through 
video conferencing or other audio visual means. 

22.  F&A 28.3.2020 IRDA/F&A/CIR/MISC/ 076/03/2020 A circular issued on ‘Capital Gearing Treaties’. 

23.  F&A 13.4.2020 IRDA/F&A/CIR/MISC/089/04/2020 On prudent management of financial resources of insurers 
in the context of Covid-19 pandemic. 
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Sl. No. Dept. Date Ref. No.  Brief description of Circular/Guidelines Issued 

24.  F&A 24.4.2020 IRDA/F&A/CIR/MISC/099/04/2020 Insurers to refrain from dividend pay-outs from profits 
pertaining to the FY ending 31.3.2020. 

25.  F&A 30.4.2020 IRDA/F&A/CIR/MISC/102/04/2020 On extension of time line for review and updation of 
stewardship policy based on the revised guidelines on 
‘Stewardship Code’ for insurers in India. 

26.  F&A 4.6.2020 IRDA/F&A/CIR/MISC/132/06/2020 On extension of time line to insurers on public disclosures 
on their respective websites. 

27.  F&A 5.6.2020 IRDAI/F&A/CIR/MISC/134/06/2020 Insurers shall obtain ‘Legal Entity Identifier’ code from all 
corporate borrowers. 

28.  F&A 23.7.2020 IRDA/F&A/CIR/TRSH/195/07/2020 On transfer of shares of insurance companies 

29.  Reinsurance 22.4.2020 IRDA/RI/CIR/MISC/97/04/2020 
 

Allotment of filing reference number (FRN) for cross border 
re-insurers. 

30.  Reinsurance 26.5.2020 IRDA/RI/CIR/MISC/125/05/2020 Allotment of filing reference number (FRN) for cross border 
re-insurers. 

31.  Reinsurance 30.6.2020 IRDA/RI/CIR/MISC/167/06/2020 Allotment of filing reference number (FRN) for cross border 
re-insurers. 

32.  Surveyor 24.4.2020 IRDA/SUR/ORD/MISC/100/04/20 Re-constitution of committee of ‘Surveyors and Loss 
Assessors’ in terms of Regulations 10 of the IRDAI 
(Insurance Surveyors and Loss Assessors) Regulations, 
2015. 

33.  Investment 8.4.2020 IRDA/F&I/CIR/INV/085/04/2020 Rescheduling of Term Loans in the context of outbreak of 
Covid-19. 

34.  Investment 7.7.2020 IRDA/FI/CIR/INV/181/07/2020 On permitting insurers to grant moratorium of three months 
towards payment of instalments falling due between 
1.3.2020 to 31.5.2020. 

35.  Intermediaries 3.4.2020 IRDAI/INT/CIR/MISC/ 080/ 04/ 20 Board approved policy for payment of Rewards for FY 
2020-21 onwards 

36.  Intermediaries 9.4.2020 IRDAI/INT/Cir/Misc/ 087/04/2020 Additional time allowed for filing regulatory returns. 
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37.  Intermediaries 13.5.2020 IRDAI/INT/Cir/Misc/ 118/05/2020 Additional time allowed  to  intermediaries for filing 
quarterly return (Q4-2019-20) 

38.  Intermediaries 18.5.2020 IRDA/INT/CIR/MISC/119/05/20 On foreign investment in insurance intermediaries. 

39.  Health 2.4.2020 IRDAI/HLT/CIR/MISC/078/04/2020 Premium payment for renewal of Health Insurance policies 
falling due during the lockdown period (25th March, 2020 
to 14th April, 2020) as a result of COVID 19 situation 

40.  Health 3.4.2020 IRDAI/HLT/CIR/MISC/082/04/2020 Premium payment for renewal of Health Insurance Policies 
falling due during the lock down period (25th March, 2020 
to 14th April, 2020) as a result of COVID 19 situation 

41.  Health 16.4.2020 IRDAI/HLT/ CIR/MISC/091/04/2020 Premium payment for renewal of Health Insurance policies 
falling due during the lockdown period ( 25th March, 2020 
to 3rd May, 2020) as a result of COVID 19 situation 

42.  Health 16.4.2020 IRDAI/HLT/CIR/MISC/093/04/2020 Providing mandatory medical insurance coverage to 
workers as part of the National Directives of MHA,  GOI 

43.  Health 18.4.2020 IRDAI/HLT/MISC/CIR/95/04/2020 Norms on settlement of health insurance claims 

44.  Health 21.4.2020 IRDAI/HLT/REG/CIR/096/04/2020 Norms on collection of Health Insurance Premium during 
COVID-19 crisis 

45.  Health 2.6.2020 IRDAI /HLT/MISC/CIR/129/06/2020 Disclosure of underwriting philosophy of offering Insurance 
coverage to Persons with Disability (PWD) and people 
affected with HIV/AIDS and Mental Illness diseases. 

46.  Health 3.6.2020 IRDAI/TPA/REG/CIR/130/06/2020 Master Circular for TPAs. 

47.  Health 10.6.2020 IRDAI /HLT/CIR/MISC/145/06/2020 Standards for hospitals in the provider network – 
Disclosure of Quality Parameters 

48.  Health 10.6.2020 IRDAI /HLT/MISC/CIR/146/06/2020 Guidelines on Public disclosures by Insurers 

49.  Health 11.6.2020 IRDAI/HLT/REG/CIR/149/06/2020 Guidelines on Telemedicine 

50.  Health 11.6.2020 IRDAI/HLT/REG/CIR/151/06/2020 Modified Guidelines on Product filing in Health Insurance 
Business-Norms on Proportionate Deductions. 
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51.  Health 11.6.2020 IRDAI/HLT/REG/CIR/152/06/2020 Guidelines on Standardization of General Terms and 
Clauses in Health Insurance Policy Contracts 

52.  Health 23.6.2020 IRDAI/HLT/REG/CIR/156/06/2020 Guidelines on introduction of short term health insurance 
policies providing coverage for COVID-19 disease. 

53.  Health 26.6.2020 IRDAI/HLT/REG/CIR/163/06/2020 Guidelines on Covid Standard Health Policy 

54.  Health 26.6.2020 IRDAI/HLT/REG/CIR/164/06/2020 Guidelines on COVID Standard benefit based health policy 

55.  Health 7.7.2020 IRDAI/HLT/REG/CIR/172/07/2020 Guidelines on Standard Individual Health Insurance 
Product 

56.  Health 7.7.2020 IRDAI/HLT/Misc/COVID-19/2020-21 Guidance note to all insurers on various business related 
issues in view of Covid-19 situation. 

57.  Health 14.7.2020 IRDAI/HLT/MISC/CIR/189/07/2020 Provision of cashless facility to the policyholders 

58.  Health 16.7.2020 IRDAI /HLT/MISC/CIR/190/07/2020 Guidelines on settlement of claims on treatment at ‘make-
shift or temporary hospitals’ as permitted by Government 

59.  Health 21.7.2020 IRDAI/HLT/REG/CIR/192/07/2020 Filing of “Corona Kavach Policy” as group health insurance 
product 

60.  Health 22.7.2020 IRDAI/HLT/REG/CIR/193/07/2020 Master Circular on Standardization of Health Insurance 
Products 

61.  Health 22.7.2020 IRDAI/HLT/REG/CIR/194/07/2020 Consolidated Guidelines on Product filing in Health 
Insurance Business 

62.  Health 24.7.2020 IRDAI/HLT/REG/CIR/197/07/2020 Filing of “Arogya Sanjeevani Policy” as group health 
insurance product 

63.  Health 24.7.2020 IRDAI/HLT/REG/CIR/199/07/2020 Extension of timelines to comply with the Standards and 
Benchmarks for the Hospitals in the Provider Network 

64.  Inspection 30.03.2020 IRDAI/INSP/CIR/MISC/077/03/2020 On safety measures, policy servicing and claims, certain 
relaxations etc. in view of Covid-19 situation. 

65.  Inspection 27.05.2020 IRDAI/INSP/CIR/MISC/127 On further strengthening Business Continuity Plans by 
insurers/re-insurers in view of COVID-19 situation. 


